
71 Written A11swers AUGUST 29, 1988 Written Answers ~ 2 

WELFARE (KUMAR) SAROJ 
KHAPARDE) : (a) According to the in~ 

form~lt ion furnisIH.'d by the Director of the 
Central RI.:search II1~titutc for Yoga (CRIY) 

, amI the Centra) Council for Research in 
Yoga and Naturopaty (CCRYN), the cas~s 
filed by four ex-employees (iflcluding one 
daily wager) and by one empivyce of 
CCYRN against the 01 ders is'wed by the 
Director of thc~e institutes arc pending on 
courts. 

(b) to (d). The expenditure incurred 
till date in each cases indicated below: 
CRIY 

(i) Shri Harpal Singh Rs. 7,500.00 

Oi) Shri Dhan Bahadur Rs. 7,450.00 

(iii) Smt. Ranjula 

(iv) Shri Sure~h Kumar Rs. 5,400.00 

CCRYN 

Shri Subhash 
Chandcr 

Rs. 18,600.00 

No expenditure has been incurred on 
any enlployec of Vishwayatan Yogashram. 
The expenditure incurred on the cases of 
employees of CRIY is within the norms 
fixed by the Govcrcment. The expenditure 
incurred in the case of employees of 
CCR YN for the first appearance of the 
advocate is not strictly according to the 
norms prescribed by the Government. All 
other expenses in this case are within the 
norms prescribed by the Government. All 
cases in which expenditure have exceeded 
prescribed limits will be placed before the 
Governing Bodies of the Institutes. 

Allotment of Houses by DDA 

4027. SHRI ANANTA PRASAD 
SETHI: Will the Minister of URBAN 
DEVELOPMENT be pleased to state: 

(a) the number of house under con-
struction by the DDA during July, 1986 
under various housing schemes and the 
target dates for their completion; and 

(b) the number of houses out of them 
actually completed and handed over to the 
allottees. ? 

THE MINISTER OF STATE IN THIE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH): (a) and (b). 
information is being collected and will be 
laid on the Table of the Sabha. 

Japant·sc "~ssistanc,~ for Improvement la 
Tourist Infrastructure at Buddhist 

))jJgrim Centres 

4028. SHRI G.S. BASAVARAJU: 
SHRI S.B. SIDNAL : 

Will the Minister of CIVIL AVIATION 
AND TOURISM be pJeased to state: 

(a) whether Japan has agreed to 
provide assist ance for improving tourist 
infrast. ucture at Buddhist pilgrim centres 
in the country jf so, the details thereof; 

(b) whether government have prepared 
any scheme for utilising this assistance; 
and 

(c) jf so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION AND 
TOURISM (SHRI SHIVRAJ V. PATIL) : 

(a) Yes, Sir. 

Japan has offered an assistance of 
around Rs. 95 crOles for the development 
of traditional rural and backward areas by 
providing certiain basic facilities for the 
use of pilgrim and tourist traffic. These 
areas faU within the State of U.P. and 
Bihar and cover sites of Budhist pilgrimage. 

(b) and (c). A Master Plan for develop-
ment of fourist infrastruture along the 
Buddhist sector at an approximate cost of 
Rs. 200 crores has been prepared by the 
Govenlment. The amount will be spent in 
a phased manner from 1989 to 1992 for 
the improvement of roads, electric supply, 
communication facilities, landscaping, 
provision of way-side amenities, restoration 
of monuments, etc. 

Decontrol of Wheat 

4029. SHRI P. KOLANDAIVELU: 
Will the Minister of, FOOD AND CIVIL 
SUPPLIES be pleased to state : 




